papers laid

(i) GS.R. 38(E) published in
Gazette of India dated the 19th
January, 1988 approving the
Tuticorin Port Trust (Distraint or
Ammest and Sale of Vessels)

Regulations, 1988.

(W) G.S.R. 1171/ (E) published in
Gazetie of India dated the 12th
December, 1988 approving “the
Cochin Port Employees (Allotment
of Residences) First Amendment

Regulations, 1988.
/Placed in Library See No. LT-7416/89)

(2 A statement (Hindi and English
varsions) explaining reasons for not laying
the Annual Report and Audited Accounts
of the Shipping Development Fund
Commitiee for the year 1986-87 within the
stipulated period of nine months of the
close of the Accounting year.

[Placed in Library See No. LT-7417/89].

121148,

COMMITTEE OF PUBLIC
UNDERTAKINGS

[English]

Fifty-second Report

SHRI VAKKOM PURUSHOTHAMAN
(Aleppey): | beg to present the Fifty-
second I'-Iq:orl (Hindi and English
versions) of the Committee on Public
Undertakings on Action Taken by
Govemment on the recommendations
contained in their Twenty-first Report on
indian  Petrochemicals  Corporations
Limited-Working Results. .

PHALGUNA 11, 1910 (SAKA)

Papers laid 274
12.11-1/2 hrs.

BUSINESS AI:MSO?Y COMMITTEE
[English]
Sixty-Sixth Report

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND MINISTER OF INFOR-
MATION AND BROADCASTING (SHRI
H. K. L. BHAGAT): | beg to move:

“That this House do agree with the
Sixty-sixth Report of the Business

Advisory Committee presented to the
House on the 1st March, 1988,".

MR. SPEAKER: The question is:
“That this House do agree with the
Sixty-sixth Report of the Business

Advisory Committee presented to the
House on the 1st March, 1989,".

The motion was adopted.

12.12 hrs.

MATTERS UNDER RULE 377

[Translation]
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* Translation of the matter originally raised in Oriya.



